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On being mentioned by both the counsels. The case is taken up in
forenoon session. The case is fixed for order in [LA. The order in process
of dictation and is yet not ready.

Hence, matter is adjourned for pronouncement of order on 13%

February,2018.
Date: 31/01/2018 H.P. Chaturvedi.
Typed by Member(Judicial)
Jyvori

(Stenographer)



